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MANGALAM INDUSTRIAL FINANCE LIMITED

E -AU CTIO N Regd. Office : Subol Dutt Building, 13, Brabourne Road, Mezzanine Floor, FﬂHH A
RIENTAL BANK OF ERCE SALE NOTICE __Kolkata 700001 (1.3, Telephone 053 225 565, PUBLIC ANNOUNCEMENT
-mall : mi mitiindia.com epsite : www.mirlinaia.com : .
L B s ’ [Under Regulation & of the Inselvency and Bankruptcy Board of India
) [G'ﬂﬂt. of India U ndertakin i ) CIN : L65993WB1983PLC035815 [Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
=g Mid Corporate Branch, Durgapur, Nachan Road, Benachity, Durgapur - 713213, E-mail: bm0304@obc.co.in Date: 09.12.2019 STATEMENT OF UN-AUDITED STANDALONE FINANCIAL RESULTS FOR THE
R o a e Lom s ol R o1 a e Mol (opit: A QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2019 s 1 |akhs FOR THE ATTENTION OF THE CREDITORS OF
LAST DATE & TIME OF SUBMISSION OF EMD (Earnest Money) AND DOCUMENTS: 06.12.2019 UPTO 4.00 PM f:f';:j ”:n" d‘:;‘ Qe“nad'e"ed' e SRI VASAVI INDUSTRIES LIMITED
~ Date & Time of e-Auction: 09.12.2019 /11.30 AM to 12.30 P.M. with an extension of 5 Minutes (Unlimited) PARTICULARS Sept.30, | Sept.30, | Sept.30, | March31 RELEVANT PARTICULARS
Sale of immovable property mortgaged to Bank under Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest (SARFAESI) Act, 2002 2019 2019 2018 2019 - e e
(No.540f2002) I |Mame of comporate delfitor 5o Warsina Industiies Limitisd
: -{UneAlted)—(UrAudited) T (UreAucdted) (Audited| |7 [urte of " of torpoeate debtor | 2nd Jancary, 1045
Whereas, the Authorized Officer of Oriental Bank of Commerce has taken possession of the following property/ies pursuant to the notice issued under Sec 13(2) of the Securitization e T Ty I e et et iatere v nerts M m_,:tﬂ,i;;'ﬂﬂnfﬁé.l f;ﬁg&i,;ﬂ, ; HE;M::;?[EWFHW Hyderabad
" p (net)
and Reconstruction of Financial Assets and Enforcement of Security Interest (SARFAESI) Act 2002 in the following loan account/s with our Branch with a right to sell the same on "As Net Profit/ (Loss) from ordinary activities reomoratid | registered
is WhereIs", "As is What is" and "Without Recourse" Basis for realization of Bank's dues. after tax v 83133 | -33.067 | 48379 | 2605 4 | Corpoeate fdentity Mo, | Limted Liabiity L2T09TG19B5PLL0052 55
DESCRIPTION OF IMMOVABLE / MOVABLE PROPERTY Net Profit/ (Loss) for the period after tax ' ' ' ' % l:l_gr;li_ﬁ-:a‘.i:ln ho. of comparate debior
— Demand / Possession - & [ Addvess of the regeered office and | stered OHicE:
BRANCH NAME/ Description & owner Nofi a) Reserve Frice | pun Ramittance (after Extraordinary items) -83.133 | -33.067 | 48379 | 2625 off i ,ﬂli_m ’ :.j ﬁ;“ e -ﬁé?.e-.q Ar I|.I.:Er. Raiam Masdal Srikakulam Distriet
otice Date and . . ) oe 4 anyl of comporate debtar ane MR Aqraharam, Rajem Mandal, Snkaiulam Distra,
Name & Address of the ) Outstanding Amount b) EMD Account Details Equity Share Capital 9616.435| 9616.435| 9616.435| 9616435 Andhra Padesh-532127
Borrowers /| Guarantors of Properties (Secured Date) ¢) Bid Increase Amount Reserves (excluding Revaluation Reserve as B {insoivency commencement date in respedt of | Date of Qeder. 28102019
Durgapur-Branch;-Nachan—Road;Benachity,-Durgapur; *Factory tand situated-at- Mouza Angadpur, JC10:11:2012 a) Rs.349.92 Lakh Alc No shown in the Balance Sheet of Previous year) | 0000 | 0000 | 0000 | 10.29f o b L . ol L L :
Dist- Burdwan (WB)-713213 Borrower: M/s Sova Ispat| No 89, P.S. Durgapur, Sub Registry Officel = | e 03041181000028 Earnings Per Share (before extraordinary ! |Estimated date of dosure of insahvency Eﬁﬂﬁ.ﬂ.:.llll, "':l‘l:"':lg[: dhays Fram 29102019 ie. the date
. h ! . ’ . it f Re. 1/- h sl ufan oo of receipt af Orde
Building, 1, RN Mukharjee Road, Kolkata 700001 Estate, C.S. Plot No 708(p), 739(f), 744(f), | Rs.40,69,56,428.29 | ---rsrreeemrreemeeem- EMD Alc Sova Basic : -0.009 1 -0.003 | 0005 § 0000 rsohvenicy profiessional acting as interim | Registration Numbe
Sri Samir Mukherjee,(Guarantor) S/o late Suresh| 780(p), 803(p), 719(p),741(f), 745(f), | plus accrued interest | ¢)Rs.50,000/~ | IspatAlloys Diluted : _ -0.009 | -0.003 | 0.005 | 0.000 sesolution professianal IBBYIPA-001/1P-POOSSH/Z01 7-2015/1 1646
Mukherjee, Nabapally, Circular Road, Barasat, Kolkata| 740/1400(f), 781(p), 804(p), 738(p), 742(f), | incidental expenses, (Mega Project) Earnings Per Share (after extraordinary T | Address and e-mail of the itenm resakition |22 Dgraty Aparments, Bon Bon Lane, 7 Bungakws,
700126, Smt Suchetra Mukherjee (Guarantor), Wife of Sri| 782(p), 808(p) to 810(p), 740(p), 743(f), 779(p), | cost & charges etc Ltd. items) (of Re. 1/- each) prefessional, & registersd with the Boaed  |Versova, Andheri fiwest), Mumbai — 400 053.
Samir Mukherjee, Nabapally, Circular Road Barasat Kolkata | 801(p), 802(p), CS Khatian No 353, 379, 127, | from 01.11.2014 Name of Basic : -0.009 | -0.003 | 0005 | 0.000 Emai: junejogishd | @il com
700126, Miss Sunanda Mukherjee (Guarantor), D/o Sh| 344,193, 315, 245, 126, 379, 378, 28,240, 380, beneficiary: Diluted : -0.009 | -0.003 0.005 | 0.000 10 n.¢|.|rq-g.,;.=_r_.c| - |||.=|!I|_|;'|Ix'_-..|::r-1,;' for _ ﬁ-:l:!ress; 12_21 Maker Chamber i, Jamnalal Bag) Road,
Samir Mukherjee, Nabapally, Circular road, Barasat, Kolkata | 473,400, 40, 410, 273, 264, 356, 145, 140, 304, Oriental Bank of “NOTE - ‘:“"E5F'_3'"“_f"“-‘ with the intenm resolution ?‘"”_“*'“ Point, """'E‘_':"*"‘_Iq':':"*r‘z'
700126, Mr Goutam Chatterjee (Guarantor) S/o Late Ashok | 145 having area of 4.86 Acres covered under Commerce The above is an extract of the detailed format of Standalone Unaudited Financial| |75 ‘E;UH é.-.:.ir;:r = o e 2 4 1?;'};2::;2?}%‘;%“ =
Chatterjee, Choto Bazar, PO-Nabapally, Barasat, Kolkata| Lease deed No-5606 of 2004 in the name of M/s IFSC: Results for the Quarter and Half Yearly ended 30.09.2019 filed with the Stock| [{3]r | s af :n:tiwl s : s
' i i . - o . sefitars, # any, under dause (B of |NIL
700126 Dist-24 Pargana North(WB), Mr Swarup Chatterjee | Sova Ispat Alloys ( Mega Projects) Ltd. The ORBC0100304 Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure sub-saction (BA) of section 21, ascertained by
(Guarantor) S/o Late Ashok Chaterjee, Choto Bazar, PO-| properties are under leasehold and lesser is Requirements) Regulations, 2015. The full format of the Financial Results for the the innesi rckation Drekesion
Nabapally, Barasat, Kolkata 700126 Dist-24 Pargana North| Asansol Durgapur Development Authority Quarter and Half Year ended 30.09.2019 is available on the Company's and Stock|  [T3[Hames of Inscivency Professianals iderafied 1) ot Apbcble
(WB) (ADDA). Property bounded by: North-Dr Exchange websites. act as Authorised Represerative of geditors in
Hahnemann Sarani, South-ADDA Vaccant Company's website : http://www.miflindia.com/investor.html| a chass (Thiee names Tor each dass)
Land, East-Public Land, West- ADDA Acquired BSE Limited : www.bseindia.com 14lid)  Relevant Forms and Wit bk hpaiiibbl govinidovmloadform 1, him
Land. NOTES : oo Detads of suthorized representatioes ane | Physical Address: Not Applicable
-Durgapur Branch; NachanRoad; Benachity, Durgapur; T Faciory Land situated at Mouza Angadpur JL The said financial results were reviewed by the Audit Committee and were thereafter gwzilable at:
[l [] [] [] IU. I I.ZU 1) . . . . . . = S ] =
. dctory Land sttda'ed at Fotiza Angadpur, 14 a) Rs.268.00 Lakn Alc No approved by the Board of Directors of the Company at their respective meetings| | Motice is hereby given that the Mational Company Law Tribunal, Amaravathi Bench has
g'St'Burdwa:\}l(/WBs)Jnlzw ¢ Alloys (Mega Projects) Ltd go 89, P-S[-)_ %Urgélplér’ SUbAgeD?AISt[yd Oftﬁ'cel """"""""""" 03041181000028 held on 30th October 2019 urddered_ the -:nrneni;lentuma:n of 'u:umc-ra'.e insolvency resolution process of Sri Vasavi
orrower: M/s Sova Ispat Alloys (Mega Projects) Ltd, Durgapur, Distt- Burdwan, nduatria b) Rs.28.80 Lakh |  A/c Name: : i ; isti Industries Limited On 2Bth October, 2019 _—
Room No 15, Martin Burn Building, 1, R.N Mukharjee Road, | Estate, C.S. Plot No 355(p), 356 (p), 358(p), | Rs.40,69,56,428.29 | --ccceemeecere EMD Alc Sova 2) In a.cco.rdance W'th, the requwemer)ts under Regulatlgn 33 of the SEBI (Listing The creditors of Sri Vasavi Industries Limited, are hereby called upon to submit their claims
Kolkata 700001 Sri Samir Mukhesies (Guarantor) S/o Iae | 36¢ i aaee sl e b S P 69,96 Obligations and Disclosure Requirements) Regulations, 2015, the Statutory| | with proof on or before 11th November, 2019 t the interim resolution professional at the
, her] (p), 364(f),365(f), 367(f), 368(p), 696(p), plus accrued interest ¢) Rs.50,000/- Ispat Alloys Auditors have performed a limited review of the financial results of Mangalam| | address mentiened against entry Mo, 10
Suresh Mukherjee, Nabapally, Clr_CU|ar Road, Barasat3 K0|kat§ 367(p), 369(f), 699(f) to 702(f), 703(p),712(p), | incidental expenses, (Mega Project) Industrial Finance Limited for the quarter and half year ended 30th September| | The financial creditors shall submit their claims with proof by electronic means only. All other
7001_26, Smt $uchetra Mukherjee (Guarantor), Wife of Sri| 713(p), 714(f) to 716(f), 724(p) & 725 (p) having | cost & charges etc Ltd. 2019. There are no qualifications in the limited review report issued for the said cﬁr?_dll:urs, "l-'aﬁl Elfbn'gtrecla'm """tl-i prL‘erII'I! |:|lerds::.1r.. by |:||:-5|.11-:|r hlﬁrElﬁum.l?L Tmﬁm;]»- 16
Samir Mukherjee, Nabapally, Circular Road Barasat Kolkata | area 4.00 acres covered under Lease deed No | from 01.11.2014 Name of period. chu:lu?-::aengulfaai&inﬁ%re:iﬂreﬂ;Eelggngﬁuﬁ%n?saﬁ {fn gat ?3' r.:ﬁ'l},elﬁfilf;:ﬁmgy r;]?f?si‘m all*smlifti::'l
7001_26 Miss . Sunanda MUkhlerjee (Guarantor), D/o Sh| 4029 of 2006in the name of Sova Ispat Alloys beneficiary: For and on behalf of the Board of| | against entry Wo.13 to act as authorized represantative of the class [5|'.|Pn.'|ﬁl"5.' dlass]in Form CA
Samir Mukherjee, Nabapally, Circularroad, Barasat, Kolkata | (Mega Projects) Ltd. The properties are under Oriental Bank of Mangalam Industrial Finance Limited p-‘es.eqtlylr.ntallpll:lllnable. _ . . .
700126, Mr Goutam Chatterjee (Guarantor) S/o Late Ashok | lease hold and lessor is Asansol Durgapur Commerce spy.| | Submission offalse or misleading proofs of claim shall attract penalties.
Chatterjee, Choto Bazar, PO-Nabapally, Barasat, Kolkata| Development Authority (ADDA).Property IFSC: Pradeep Kumar Daga Slf-
700126 Dst-24 Pargana North(WB), Mr Swarup Chatterjee | bounded by: North- Eastern Railway Main Line, ORBC0100304 Place : Kolkata Managing Director| | o, W0 0 _ Girish Siriram Juneja
(Guarantor) S/o Late Ashok Chaterjee, Choto Bazar, PO-| South-Dr Hahnemann Sarani, East- M/s Kartick Date - 30.10.2019. DIN : 00080515 [r:tt:'n ”"";ﬂ‘qmg Interim ngml:sn Fr!:lfl.‘.ﬁllﬂ_l'lazi
Nabapally, Barasat, Kolkata 700126 Dst-24 Pargana| Alloys Ltd, West- Unit of Sova Ispat Alloys Ltd : I Vasav Indusings Limits
North(WB) (sisterconcern)
DurgapurBranch, Nachan™Road, Benachity, Durgapur, | Factory Land situated at Mouza Angadpur, JL | 10.11.2014 by OBC & | &) Rs 424.08 Lakh AlcNo THIRANI PROJECTS LIMITED CINERAD COMMUNICATIONS LIMITED
Dist- Burdwan(WB)-713213 Borrower: M/s Sova Ispat| No 89, P.S. Durgapur, Sub Registry|13.01.2015byIOB | --ereeoeeeemv 03041181000035 Regd. Office : Subol Dutt Building, 13, Brabourne Road, Kolkata-700 001 Registered Office : Subol Dutt Building, 13, Brabourne Road, Kolkata 700 001
Alloys Ltd, RoomNo 15, Martin Burn Building, 1, RIN| OfficeDurgapur, Distt- Burdwan, ADDA b) Rs.42.41 Lakh AlcName: Telephone : 033 2231 5686, E-mail : info@thiraniprojects.com, Telephone : 033 2231 5686, E-mail : cinerad@responce.in,
Mukharjee Road, Kolkata 700001 (Raturia) Industrial Estate, covered under [ OBC,Durgapur | =-eeeormeeeceees EMD A/c Sova Website : www.thiraniprojects.com Website : www.cineradcommunications.com
Sri Samir Mukherjee(Guarantor) S/o late Suresh Mukherjee, | registered lease deed No 4683 of 1995, C.S.| Branch. ¢) Rs.50,000/- | IspatAlloys Ltd CIN : L45209WB1983PLC036538 CIN : L92100WB1986PLC218825
Nabapally, Circular Road, Barasat, Kolkata 700126, Plot No (in full) 330,335,336,342 to| Rs.56,67,81,487.31 Name of STATEMENT OF UN-AUDITED STANDALONE FINANCIAL RESULTS FOR THE STATEMENT OF UN-AUDITED STANDALONE FINANCIAL RESULTS FOR THE
Smt Suchetra Mukherjee (Guarantor), Wife of Sri Samir| 360,365/484, 366, 367,698, 699, 700, 701, 702, | plus accrued interest beneficiary: QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2019 Rs. in Lakhs] QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2019 g in | ]
Mukherjee, Nabapally, Circular Road Barasat Kolkata 700126, | 714, 715 & CS Plot No (in part)328, 329, 331, | incidental expenses, Oriental Bank of Quarer | Half Year T Quarer T Year | Quarter T Halt Year T Quarter T Year |
Miss Sunanda Mukherjee (Guarantor), D/o Sh Samir| 333, 337, 338, 365, 368, 369, 695, 696, 697, | cost & chargesetc from Commerce ended ended ended | ended ended ended ended | ended
Mukherjee, Nabapally, Circular road, Barasat, Kolkata 700126, | 703, 704, 705,705/139, 712,713,716, 717, 724, | 01.11.2014--- IFSC: PARTICULARS Sept.30, | Sept.30, | Sept. 30, | March 31 PARTICULARS Sept. 30, | Sept.30, | Sept.30, March 31
Mr Goutam Chatterjee (Guarantor) S/o Late Ashok| 725, Khatian No 111, 579, 580, 581, 882, ORBC0100304 9 3 28 28 | M9 G 28 | 29
Chatterjee, Choto Bazar,PO-Nabapally, Barasat, Kolkata| 569,357,771,773,765,777, 137,753,198,132, | 10B, Durgapur | (OrAucdted) {Ur-Audiec) | {Or-Audted] (Auditedy " (UnvAudited] (UnAudited)| (Un-Audited) (Audited |
700126 Dst-24 Pargana North(WB), Mr Swarup Chatterjee | 754, 413, 760, 766, 780, 706, 82, 132, 435, 295, | Branch Total income from operations (net) 22.104 | 49.404 | /74.900 | 141.265 Total income from operations (net) 2.388 4751 0.000 | 13.895 |
(Guarantor) S/o Late Ashok Chaterjee, Choto BazarPO-| 81,87,701,757, 18,279, 575, 578, 155, 530, 531, | Rs 20,78,57,789.44 Net Profit/ (Loss) from ordinary activities Net Profit / (Loss) from ordinary activities
Nabapally, Barasat, Kolkata 700126 Dst-24 Pargana| 532,337,137,138,139, 133,60, 755, 112,778,63 plus accrued interest after tax -46.143 | -30.052 8473 | -0.459 after tax 0879 | -4.242 7714 1.806
North(WB), Sh Nepal Chatterjee (Guatantor) S/o- Late| Total land area 9.89 acre out of which vide | incidental expenses, Net Profit / (Loss) for the period after tax Net Profit / (Loss) for the period after tax
Bholanath Chatterjee, Gopalmath, PS Durgapur- 713203, | Surrendered deed No 3718 of 2006, land area| ¢4t g charges etc (after Extraordinary items)" -46.143 | -30.052 | 8473 | -0.459 | | (after Extraordinary items) 0879 | -4242 | -7.714| 1806
Distt-Burdwan 4.00 acre Is_surrendergd from the main deed area from 01.01.2015. Equity Share Capital 2021.288 | 2021.288 | 2021.288) 2021288 Equity Share Capital 520.000| 520.000| 520.000 520.000
as such residual area is 5.89 acre in the name of Reserves (excluding Revaluation Reserve as Reserves (excluding Revaluation Reserve as
lSova ISrf) a:gAno)éS :‘td' The pt&)pertlels a[;e undey shown in the Balance Sheet of Previous year) 0000 | 0000 | 0000 | 96.376 shown in the Balance Sheet of Previous year) | 0000 | 0000 | 0.000 | -378514
case Nold and 1sSor 15 /isansol Lurgapur Earnings Per Share (before extraordinary Earnings Per Share (before extraordinary
Development Authority (ADDA). Property items) (of Rs. 10/- each) items) (of Rs. 10/~ each)
bounded by: North- Eastern Railway Main Line, Basic : 0228 | -0.149 0042 | -0.002 Basic - ' 0017| 0082 | 0148l o00ss
South—DrHahnemann Sarani, East— Government Diluted : 0208 | -0149 0042 | -0.002 Diluted : 0017 | -002 | 0148l oo
Acquired Land, West- M/s Kartick Alloys Pvt Ltd. Earmninas Per Sh ft traordi . .
items) (ot Rs. 10/- eac items) (of Rs. 10/- each)
gg&’g!g&g? 3653(?),5(%)6’7(3,5636(822)’), 3659%((2)): Basic - -0.228 | -0.149 | 0042 | -0.002 Basic : -0.017 | -0.082 | -0.148 0035
367(p), 369(f), 699(f) to 702(),703(p), 712(p), Diluted : -0.228 -0.149 0.042 | -0.002 Diluted : -0.017 -0.082 .()_148I 0.035
713(p), 714(f) to 716(f), 724(p) & 725 (p). NOTE : NOTE :
'D!Jrgapur Branch, Nachan Road, Benachity, DUrgapur,| Factory Land situated at Mouza Angadpur, JUNo| 10.11.2014 by OBC & | a) Rs.288.00 Lakh AlcNo The above is an extract of the detailed format of Standalone Unaudited Financial The above is an extract of the detailed format of Standalone Unaudited Financial
Dist- Burdwan(WB)-713213 |89, P.S. Durgapur, Sub Registry Office|13.01.2015by10B | -----r-reememmeeeees 03041181000035 Results for the Quarter and Half Yearly ended 30.09.2019 filed with the Stock Results for the Quarter and Half Yearly ended 30.09.2019 filed with the Stock
Borrower: M/s Sova Ispat Alloys Ltd, RoomNo 15, Martin Durgapur, Distt- Burdwan, ADDA(Raturia) b) Rs.28.80 Lakh AlcName: Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure
Burn Building, 1, R.N Mukharjee Road, Kolkata 700001, Industrial Estate, covered under Registered| OBC,Durgapur | ---------ememeeeees EMD A/c Sova Requirements) Regulations, 2015. The full format of the Financial Results for the Requirements) Regulations, 2015. The full format of the Financial Results for the
Sri Samir Mukherjee (Guarantor) S/o late Suresh Mukherjee, | |ease deed No 2199 of 2003 covered with C S| Branch. ¢) Rs.50,000- | Ispat Alloys Ltd Quarter and Half Year ended 30.09.2019 is available on the Company's and Stock Quarter and Half Year ended 30.09.2019 is available on the Company's and Stock|
Nabapally, CircularRoad, Barasat, KoIkata7Q0126 . | Plot No 285(p), 287(f), 288(f),289(f), 290(p),| Rs.56,67,81,487.31 Name of Exchange websites. Exchange websites. _ o o
Smt Sychetra Mukher_jee(Guarantor), Wife of Sri Samir| 291(f), 292(p), 293(f), 322 (p), 323(p), 328(p),| plus accrued interest beneficiary: Company's website : http://www.thiraniprojects.com/financial-result.php Company's website : http://www.cineradcommunications.com/Unaudited-financial-
Mukherjee, Nabapally, Circular Road Barasat Kolkata 700126, | 338(p) and329(p), Khatian No 397, 268, | incidental expenses, Oriental Bank of BSE Limited : www.bseindia.com results.htm _ o
Miss Sunanda Mukherjee (Guarantor), D/o Sh Samir| 347,219, 407, 458, 99, 488, 487, 109, 156, cost & chargesetc from Commerce NOTES : BSE LImI:[ed : www.bseindia.com
Mukherjee, Nabapally, Circular road, Barasat, Kolkata 700126, 378,220, 480, 525, 529, 538, 6 total in|01.11.2014-- IFSC: 1) The said financial results were reviewed by the Audit Committee and were thereafter :“OT;ES  financial result wed by the Audit Committee and thereaft
Mr Goutam Chatterjee (Guarantor) S/o Late Ashok| area4.00acresin the name of Sova Ispat Alloys ORBC0100304 approved by the Board of Directors of the Company at their respective meetings ) The sai dlr;)antcﬂa 'raesudSV\;eDrg re\tnewe ¢ thy Ce ud OT{EI eean V\fre eretg =
Chatterjee, Choto Bazar, PO-Nabapally, Barasat, Kolkata| Ltd. The property is under lease hold &lessor is IOB, Durgapur held on 30th October 2019. ﬁpgovesmhyo teboarzog)g Irectors ot the L.ompany at heil respective meetings
700126 Dst-24 Pargana North(WB), Mr Swarup Chatterjee| Asansol Durgapur Development Authority| Branch 2) In accordance with the requirements under Regulation 33 of the SEBI (Listing 2) l:acigrdancgo. °h Lo . .
. ) R ) } ) with the requirements under Regulation 33 of the SEBI (Listing
(Guarantor) S/o Late Ashok Chaterjee, Choto Bazar, PO-| (ADDA). Property bounded by: North- Land| Rs 20,78,57,789.44 Obligations and Disclosure Requirements) Regulations, 2015, the Statutory Obligations and Disclosure Requirements) Regulations, 2015, the Statutory|
Nabapally, Barasat, Kolkata 700126 Dst-24 Pargana ofEastern Railways, South- Waria Road, East -| plus accrued interest Auditors have performed a limited review of the financial results of Thirani Projects ; o : ; : ’ :
North(WB) Sh Nepal Chatteri Guatantor) S/o- Lat ) P e Auditors have performed a limited review of the financial results of Cinerad
orth(WB), epal Chatterjee (Guatantor) S/o- Late| Land of Sova Ispat Ltd West -Govt acquired| incidental expenses, Limited for the quarter and half year ended 30th October 2019. There are no Communications Limited for the quarter and half year ended 30th September 2019.
Bh0|anath Chatterjee’ Gopalmath’ PS Durgapur- 713203’ open Iand- COSt & Charges etC qua”fications in the limited review report issued for the said periOd. There are no qua"ﬁcations in the limited review repor[ issued for the said period_
Distt-Burdwan from 01.01.2015. For and on behalf of the Board of For and on behalf of the Board of
- - - < < —— Thirani Projects Limited i icati imi
Date & Time of e-Auction: 09.12.2019 / 11.30 AM to 12.30 P.M. with an extension of 5 Minutes (Unlimited) rantFrolects 'm;,_ Cinerad Communications L'm'stz;j_
Terms & Conditions: UTPAL DEY Pradeep Kumar Daga
The e-Auction is being held on "AS IS WHERE IS" and "AS IS WHAT IS BASIS". To the best of knowledge and information of the Authorised Officer, there is no Place : Kolkata Managing Director| | pjace : Kolkata Director
encumbrance on any property. However, the intending bidders should make their own independent inquiries regarding the encumbrances, title of property/ ies put on Date :30.10.2019. DIN : 06931935| | Date :30.10.2019. DIN : 00080515
auction and claims/ rights/ dues/effecting the property, prior to submitting their bid. The e-Auctionadvertisement does not constitute and will not be deemed to constitute any
commitment or any representation of the bank. The property is being sold with all the existing and future encumbrances whether known or unknown to the bank. The
Au’ghorlsed Officer/ Secured Creditor shall nolt. be.responsmle inany wayforgny thqu party glalms/ rights/ dlues. 1. ItshaII. be th.e respons[blllty of.the bidders j[o mspectgnd FORM A VEGETABLE PRODUCTS LIMITED
satisfy themselves about the asset and specification before submitting the bid. The inspection of property/ies put on auction will be permitted to interested bidders at sites R Office : Subol Dutt Building. 13. B R h El
05.12.2019 & 06.12.2019 from11.00 A.M. to 3.00P.M egd. ice : Subol Dutt Building, 13, Brabourne Road, 6t oor,
ekl 2. )AL 10 5.0 AL o . PUBLIC ANNOUNCEMENT Kolkata 700 001, (W.B.) Telephone : 033 2231 5686,
2. The interested bidders shall submit their EMD through Web Portal: https://www.bankeauctionwizard.com (the user ID & Password can be obtained free of cost by _ _ o -~ o -
. ) . . . . : . Under Repulation & of the Insalvency and Bankruptey Board of India E-mail : info@vegetableindia.com, Website : www.vegetableindia.com
t th https://www.bankeauct d.com through Login ID & Password. The EMD shall be payable through NEFT/RTGS t mentioned ‘ e £ o
registering name wi ps:/lwww.bankeauctionwizard.com through Login assword. The shall be payable throug on account mentioned in Insolvency Resolution Process for Corporate Persons) Regulations. 2016) CIN : L01122WB1953PLC021090

publication. After Registration (One Time) by the bidder in the Web Portal, the intending bidder/ purchaser is required toget the copies of the following documents uploaded
in the Web Portal before the Last Date & Time of submission of the Bid Documents viz. i) Copy of the NEFT/RTGS Challan or Demand Draft; ii) Copy of PAN Card; i) Proof

STATEMENT OF UN-AUDITED STANDALONE FINANCIAL RESULTS FOR THE
QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2019 (Rs. in Lakhs

FOR THE ATTENTION OF THE CREDITORS OF

of Identification/ Address Proof (KYC) viz. self-attested copy of Voter ID Card/Driving License/ Passport etc.; without which the Bid is liable to be rejected. UPLOADING M/s NARESH RETAIL MART LLP Quarter T HalfYear T Quarter T Year
SCANNED COPY OF ANNEXURE-II & Il (can be downloaded from the Web Portal: https://www.bankeauctionwizard.com) AFTER DULY FILLED UP &SIGNING IS ended | ended ended | ended
ALSO REQUIRED. The interested bidders who require assistance in creating Login ID & Password, uploading data, submitting Bid Documents, Training/ Demonstration : RELEVANE. PARTICULARS PARTICULARS Sept.30, | Sept.30, | Sept. 30, | March31
on Online Inter-se Bidding etc., may contact: M/s.Antares Systems Limited, 24, 3rd Stage, 4th Block, Basaveshwaranagar, Bangalore 560 079, Mr. Tousik 1, E“ﬂﬂ:ﬂy'ﬁnﬂﬁm :%if:%%%ﬂﬁ-@i-wﬂ!w _ 2019. 2019. 2018. 20?9
Ghosh,Mob.: +91-9674758724, E-mail: tousik.g@antaressystems.com,, Mr. Kushal Bose, Mob.: +91-7686913157,E-mail: kushal.o@antaressystems.com and T [Ruthorty m_{f —FTh ,_%LTE:":M' T (R0 EOLATE _ : (Un-Audited) (Un-Audited)| (Un-Audited] (Audited)
for any property related query maycontact Authorised Officer: Sh Taresh Ranjan, Chief Manager/ Authorised Officer, Mob: 8879608188, e-mail Incorparated / registered Total income from operations (net) 12284 | 23533 | 22.575| 45.238
ID:bm0304@obc.co.in, Oriental bank of Commerce, MCB Branch,, Nachan road, Benachitty, Durgapur, Distt- Burdwan(W.B)-713213,  during the working T {Camporate dentty no. | Tenited Gabiity AAEETE Net Profit / (Loss) from ordinary activities

hours from Monday to Saturday. \denification na. 0F coepoeate debtar after tax- . 7204 | 9659 | 11.128 | 0932
3. Theinterested bidder has to submit their Bid Documents [EMD (not below the Reserve Price) and required documents (mentioned in Point No.3)] on/ before.06.12.2019 ol il T i, - ELS ?’“‘F“f”l{f’q“h‘ Lane. FORCE: S0 - HOMaIL, Net Profit/ (Loss) for the period after tax

upto 4.00 P.M. and after going through the Registering Process (One time) and generating User ID &Password of their own, shall be eligible for participating the e- = ﬂ;ﬁ“&:ﬁgﬁ%ﬁemﬁ };E?S;‘ﬁ_];‘ . Sﬂe.tr E;(:aordcma? 'Items) ] 592%460 ] (%25 0%0 12)192530 ’ &Z%%O
AuctionProcess, subject to due verification (of the documents) and/ or approval of the Authorised Officer. Foriiin bk ; ' ) o ?ericluzri’r'] R revelustion Feservo sl ! ! !

4. During the Online Inter-se Bidding, Bidder can improve their Bid Amount as per the 'Bid Increase Amount' (mentioned above)or its multiple and in case bid is placed 7 |Extimated date of chasure of insclvency TEQ days from e date of comnmencement of reselution shown in the Balan(i Sheet of Previous year) | 0,000 0.000 0.000l 5310465
during the last 5 minutes of the closing time of the e-Auction, the closing time will automatically get extended for 5 minutes (each time till the closure of e-Auction process), | Resohrion peocess process which 18.04.2020 Earnings Per Share (before extraordinary ’ ' ' '
otherwise, it'll automatically get closed. The bidder who submits the highest bid amount(not below the Reserve Price) on the closure of the e-Auction Process shall be 8 {Name and registration number of the bl s — items) (of Re. 1/- each)

declared as a Successful Bidder by the Authorised Officer/ Secured Creditor, after required verification. L*:J’ITT F*':;“*-S‘m': acting as intedm | EEVRA-DUARPOT SA20ME-1 111833 Basic - ' 0007 | 0o0s | o010 | coot
5. The Earnest Money Deposit (EMD) of the successful bidder shall be retained towards part sale consideration and the EMD of unsuccessful bidders shall be refunded. 5 Eﬁléﬁﬁ E%EE&"E?'EEEEE-E[-TEBH]T 1S Tedatngs Tt e Rl T Ol Diluted : 0007 | 0009 | 0010 | 0001
The Earnest Money Deposit shall not bear any interest. The successful bidder shall have to deposit 25% ofthe sale price, adjusting the EMD already paid, immediately or by Prafessional, as registered with the board  |Regd, Emaitusarkan@sarkarcom Earnings Per Share (after extraordinary

next working day of the acceptance of bid price by the Authorised Officer and the The balance 75% of the sale price is payable on or before 15th day of confirmation of the 10} &ccress and e-mail i be used far 57 Bediadanga Frst Lane, Kiotkata - 700 038 items) (of Re. 1/- each)

sale by the Authorised officer or such extended period as agreed upon in writing between the secured creditor and the proposed purchaser in writing, which shall not exceed Comespondence with the inteim resalution  |dpnaeshretilTusarkarcom Basic : 0007 | 0009 0010 | 0.001
more than three months. Incase of defaultin payment by the successful bidder, the amount already deposited by the offer shall be liable to be forfeited and property shall be Professiona o Diluted : 0.007 0.009 0010 | 0.001
put to re-auction and the defaulting borrower shall have no claim/ right in respect of property/ amount. Any statutory and other dues payable and due on the properties shall T}Last cate Jor subnszion of dawns l';'hhp‘!m'f‘:;“m’il::ﬁ":;;":h:‘;ﬁﬂl;ﬁ;“w”“ ot OTE

be borne by the intending purchaser. i o : . . .
6. The prospective qualified bidders may avail online training on e-Auction from M/s.Antares Systems Ltd., prior to the date of e-Auction. Neither the Authorised Officer/ V2| Retevant forms and :-,F.,ﬂ,jmm i gzzjijso:;'?hzn Sﬁgig o;:geHd;;a\l(leeng; rzniecg 2:;3328?; g;zuwit;dtigggfi
Bank nor M/s. Antares Systems Ltd. shall be liable for any Internet Network problem and the interested bidders to ensure that they are technically well equipped (b Details of authorteed mepresentaties are | hitp:woswibi govinfomeidownloads Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure
forparticipating in the e-Auction event. Augilzhle at Phisical Address: as stated a5 i 10, Requirements) Regulations, 2015. The full format of the Financial Results for the

7. The purchaser shall bear the applicable stamp duties/ additional stamp duty/ transfer charges, fee etc. and also all the statutory/ non-statutory dues, taxes, rates,
assessment charges, fees etc. owing to anybody.
8. TheAuthorised Officeris not bound to accept the highest offer and the Authorised Officer has the absolute right to acceptor reject any or all offer(s) or adjourn/ postpone/
cancel the e-Auctionwithout assigning any reason thereof.
9. The bidders are advised to go through the detailed Terms & Conditions of e-Auction available on the Web Portal of M/s. Antares Systems Ltd.,
https:/lwww.bankeauctionwizard.com before submitting their bids and taking part in the e-Auction.
10. The publication is subject to the force major clause.
Special Instructions
11. Bidding in the last moment should be avoided in the bidders own interest as neither the ORIENTAL BANK OF COMMERCE nor Service provider will be responsible for
any lapse/failure(Internet failure/power failure etc.) in order to ward-off such contingent situations bidders are requested to make all necessary arrangements /alternatives
such as power supply back-up etc, so that they are able to circumvent such situation and are able to participate in the auction successfully.
12. As per the Income Tax Rules, Buyer has to deduct 1% of the sale consideration as TDS and deposit the same with the Tax Authorities. This is for sale of all property of
value on excess of Rs. 50.00 Lacs.

Statutory Notice 30 Days sale Notice under Rule 9(1) of security interest(Enforcement) Rules 2002 of the SARFAESI acts 2002
The borrower/ guarantors are hereby notified to pay the sum as mentioned above along with up to date interest and ancilliary expenses before the date of e-auction,
failing which the property will be auctioned/ sold and balance dues, if any, will be recovered with interest and cost.

Date : 31.10.2019
Place : Durgapur

Matice is hereby given that the Mational Company Law Tribuna, Kelkata Bench, Kolkata has

ordered the commencement of a corporate insolvency resolution process against the M/s

Maresh Retail Mart LLP vide order dated 22/10/2019. Order received on 28/10/2019

Creditors of M/s Naresh Retail Mart LLP, are hereby called upon to submit & proof of their

claims on or before 14th November 2019 to the interim resolution professional at the

address mentioned against item 10,

The financal craditors shall submit their claims with proof by electronic means anky. Al ather

creditors may submit the claims with proaf in person, by post or by electronic means.

The submission of proof of claims should be made in accordance with chapter IV of the

Insalvency and Bankruptcy Board of India (Insolvency Process for Corporate Persons)

Regulations, 2016. The proof of claims is to be submitted by filling wp the following specified

torms as perthe regulations

Form B - for clzims by Operational creditors

Fram C - tar claims by Financial creditars

Form D -far claims by Warkmen and Employess

Form E - for claims by authosised representative of Workmen and Employees

Form F - for claims by Creditors ather than Financial creditors and Operational creditors

The abovementioned forms can be downboaded from the websiteswwiw,ibbigow.in

Submission of false er misleading proofs of claim shall attract penalties.

Hame of Interim Resolution Professional : UHtam Sarkar

sd/-

Utam Sarkar

Quarter and Half Year ended 30.09.2019 is available on the Company's and Stock

Exchange websites.

Company's website : http://www.vegetableindia.com/investor.html

BSE Limited : www.bseindia.com

NOTES :

1) The said financial results were reviewed by the Audit Committee and were thereafter|
approved by the Board of Directors of the Company at their respective meetings
held on 30th October 2019

2) In accordance with the requirements under Regulation 33 of the SEBI (Listing
Obligations and Disclosure Requirements) Regulations, 2015, the Statutory|
Auditors have performed a limited review of the financial results of Vegetable
Products Limited for the quarter and half year ended 30th September 2019. There
are no qualifications in the limited review report issued for the said period.

For and on behalf of the Board of

Vegetable Products Limited
Sd/-

Tanmoy Mondal

Managing Director

DIN : 06391885

Authorised Officer
Oriental Bank of Commerce

Place : Kolkata
Date :30.10.2019.

Place : Kolkata
Date - 31.10.20149

epaper. “ia ].p ress. com




